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JOINT REPORT OF CPCB & UPPCB  
(Original Application No. 206 / 2020)   

Vinit Kumar Vs Sir Shadilal Distillery & Chemical Works Pvt. Ltd. & Ors   

 
Joint report of Central Pollution Control Board (CPCB) and Uttar Pradesh Pollution 
Control Board (UPPCB) for M/s Sir Shadilal Distillery & Chemical Works, 
Mansurpur, Muzaffarnagar, UP   
 

 
 

1.0 Introduction   
 
M/s Sir Shadilal Distillery & Chemical Works Pvt. Ltd. Mansurpur, UP is engaged in the 
manufacturing of Ethanol/ENA/Rectified Spirit/Denatured spirit from Molasses. The installed 
production capacity of the Unit is 250 KLD (100 KLD+150 KLD), however the unit has been 
directed by UPPCB to close their 100 KLD plant (bio-compost based) and operate only 150 
KLD plant (incineration boiler based).  
 
The Consent of the unit is valid upto 31.12.2024 under Water and Air Act(s) and the 
Authorization under Hazardous and other Waste Rules has not been obtained by the unit.  
 
 

2.0    Visit to the Unit by UPPCB and Action Taken:  
 

2.1   Visit on 21.07.2020, 27.07.2020 and 28.07.2020  
 

UPPCB received public complaints regarding pollution of the Mansurpur drain due to the 
discharge of untreated effluent from the distillery unit. The Regional Office, UPPCB, 
Muzaffarnagar officials inspected the area surrounding the distillery unit on 21.07.2020, 
27.07.2020 and 28.07.2020. During the survey /inspection on 21.07.2020, untreated 
/coloured effluent discharge was found in the drain near to distillery unit and M/s Dhampur 
Sugar mill (DSM). The distillery unit was found discharging untreated coloured effluent 
through flexible pipelines into the drain near the boundary of DSM sugar mill. The sample of 
untreated effluent discharge through flexible pipelines was collected by UPPCB team and 
analysis results showed pH-4.9, COD-32,000 mg/l, TSS-16500 mg/l which were violating the 
permitted effluent discharge standards. The covered shed of the bio-composting yard was 
found totally damaged due to which bio-composting activity is not permissible during rainy 
season. The lagoons were found filled with spentwash from 60 to 80% of storage capacity.  
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2.2 Action Taken by UPPCB   

In view of non-compliance found during the visits of UPPCB and violation of consent 
conditions, UPPCB issued closure direction dated 30.07.2020 (Annexure-1) to the M/s Sir 
Shadilal Distillery & Chemical Pvt. Ltd. under section 32 (1) of the Water (Prevention & 
Control of Pollution) Act, 1974 and directed the distillery Unit to close down the production/ 
manufacturing operation with immediate effect. UPPCB also imposed an environmental 
compensation (EC) of Rs. 30,000/- per day from 21.07.2020 till compliance of the polluted 
effluent discharge is not resolved.  

 
UPPCB vide letter dated 10.08.2020 (Annexure-2) revoked the closure direction dated 
30.07.2020 for 03 months with the following stipulated conditions:  

 
1. The Consent order of UPPCB dated 03.03.2020 with consent conditions shall remain 

effective.  
2. The operation of 100 KLD capacity plant shall remain closed. 
3. The spent wash generated from 150 KLD capacity plant shall be concentrated through 

MEE and used as fuel in incineration boiler.  
4. The Unit shall not discharge any untreated effluent into the drain/river.  
5. Bio-composting activities during rainy season shall not be allowed.   
6. The Unit shall ensure compliance of the Hon’ble NGT and CPCB directions. 
7. The Unit shall comply with the provisions of the Environmental (Protection) Act, 1986. 

 
UPPCB vide direction dated 10.08.2020 directed the unit to submit Rs.3.00 lakhs as an 
environmental compensation (EC) for the 10 days’ period (21.07.2020 to 30.07.2020) within 
15 days.  

 
3.0  Orders passed by the Hon’ble NGT on 24.09.2020  

The OA No. 206/2020 titled Vinit Kumar vs M/s Sir Shadilal Distillery and Chemical Works 
and Ors came up for hearing before the Hon'ble NGT on 24.09.2020 and Hon’ble NGT 
directed the following:  

“……..before we consider the matter further, it will be appropriate to require a joint factual 
and action taken report from the CPCB and the State PCB within two months by e-mail at 
judicialngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF and not in 
the form of Image PDF”.  

 
4.0  Joint monitoring of CPCB and UPPCB on 26.11.2020 and recommendations   

 
In compliance to said orders of the Hon'ble NGT dated 24.09.2020, a joint team of          
officials from CPCB and UPPCB visited the industry on 26.11.2020.  



Page 3 of 33 

 

 
A: General Information: 

1.  Name of the unit and Address M/s. Sir Shadilal Distillery & Chemical Works, Mansurpur, 
Muzaffarnagar, Uttar Pradesh. 

2.  Spatial Co-ordinates  
(Lat & long) 

Lat:29.34975  
Lon:77.71924  

3.  Name of the Contact person – 
Designation, Contact No. & e-
mail 

Sh. Ompal Singh  
Vice President (VP)  
Ph. No. 9557104448 

4.  Year of Commissioning. 1960 
5.  Sector  Distillery 
6.  Manufacturing process Batch process  
7.  Production capacity 

 Installed Prod. Cap. 
 Present Production  

(attach excise certificate) 
250 KLPD (100 KLD + 150 KLD)  
150 KLPD   

Products Manufactured (KLA) 2017-18  2018-19  2019-20  
Rectified Spirit 2674298.0(BL) 1623813.3(BL) 43865947.4(BL) 
ENA 23843510.6(BL) 26946485.0(BL) 26725667.1(BL) 
Raw materials requirement 2017-18 2018-19 2019-20 
Molasses 1152560Qtls 

 
1260250Qtls 1342620Qtls 

8.  Actual no. of operating days in 
a year 

350 days  

9.  Status of consents & 
Authorization (validity/applied) 

Air Consent: valid up to 31.12.2024 (Annexure-3)  
Water Consent: valid up to 31.12.2024 (Annexure-4)  
HW Authorization: Not obtained by unit  

10.  Environmental display board 
at the entrance gate (Yes/No)  

No  

B: Water Pollution and its Control: 
11.  Water Supply Source  

No. of bore wells 
Water Consumption (KLD) 
(with details of water meters 
installed) 
Logbook maintained: (Y/N) 
CGWA Permission Obtained: 
(Y/N) 

 

Bore wells  
02 nos.  
1375 KLD (Water meter installed)   
 
 
Yes  
Yes (valid upto 25.12.2020). Copy attached (Annexure-5)  
Applied for Renewal of NOC by the Unit. Copy attached. 
(Annexure-6)   
 12.  

 
Waste Water Generation (KLD) :  
 Stream/section Quantity Disposal/utilisation 

Spent Wash 1250 KLD MEE – 430 MT slope Incineration boiler  
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Spent lees (including 
100 m3 sealing water)  

650 KLD  Recycle (CPU) 

Fermentor washing 10 m3 Recycle 
Floor washing 05 m3 CPU 
Process Condensate   815 m3 CPU /Recycle 

 
Cooling tower blow 
down  

100 m3 Recycle 
 

Boiler blow down 12 m3 Recycle 
 Others 10 m3 Recycle 
 Total 2852 m3   

13.  Details of R.O plant -1  
(data recorded during visit) 

 

Details of pre-treatment (data recorded during the visit): 
RO Feed rate: 56.24 m3/hr  
Permeate generation :40.7 m3/hr  
Reject generation:16.09 m3/hr 

RO-2 Plant  RO-2 Feed rate–16.09 m3/hr (RO-1 Reject is feed for RO-
2) 
RO -2 Permeate: 7.03 m3/hr 
RO-2 Reject: 9.58 m3/hr   
The Reject is used for the ash quenching and sprinkling 
on roads and permeate in cooling tower.  

14.  Details of MEE plant  
(integrated with distillation 

column)   
 

Type: Forced Effects  
No. of effects:  4+4 Effects + Degasser   
MEE Feed rate  : (no meter)     
Generation of Concentrate :45.2 m3/hr (during visit)    
The unit shall install flow-meter for the MEE Condensate 
generation and for MEE feed and shall maintain logbook 
for the same.  

15.  Utilisation of R.O permeate & 
MEE condensate  

Utilisation of R.O permeate: Cooling Tower 
Utilisation of R.O Reject: Ash Quenching 
Utilisation of MEE concentrates: Incineration Boiler 
Utilisation of MEE Condensate: CPU (condensate 
polishing unit)   

C: Information regarding Bio-composting: Under Closure by UPPCB direction.  
  
  
D: Air Pollution and its Control: 
16.  Sources of Air Pollution  1. Boiler 56 TPH  
 
 
 
 
 
 
 
 

Type of Fuel/s used with 
consumption and Stack 
details with APCD 
 
 
 
 

Details Boiler1 
Fuel used Coal, Slope and Rice 

Husk 
Fuel consumption 420 MT/day- Slope 

75 MT/Day-Coal 
15MT/day-Rice Husk 

Stack height & Diameter 82 Mt; 2Mt 
APCD attached ESP  
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17.  Details of online P.M meter 
(opacity) available & 
connectivity 

OCEMS for PM emission monitoring from the boiler 
stack and provided login id and connectivity to 
CPCB/UPPCB. 

E: Solid & Hazardous Waste Management: 
18.  Type & Quantity of 

Waste Generated 
Fermentor sludge: 10 MT/day  
Boiler ash: 90 MT/Day 

19.  Facility of Storage/ 
Disposal 

Fermentor sludge: Centrifuge-Drying-Manure 
Boiler ash: Land Filling / potash unit  

 
F.  Boiler (Slope fired) Details (as per data provided by the unit during visit)  

1.  Date of installation July-2020   
2.  Type of  boiler: Spent wash Fired, AFBL Boiler  
3.  Details of Auxiliary fuel used  

 
a. Slop and subsidiary 

fuel ratio 

17.5 TPH of Spent wash(Slope) @ optimum capacity, 
however, during visit  it was 6.5 TPH.  
70-75% slope  
25-30% of Husk + Coal  

b. Calorific   values of 
Slop and Mix Fuel 

1516 Kcal of slope and 1930 Kcal of mixed fuel 

4.  Boiler feed rates considered 
to finalize capacity and 
other details 

17.5 TPH of slope and 3-5 TPH of Husk and Coal 

5.  Boiler capacity  56 TPH  
6.  Boiler pressure 45Kg/Cm3(g)  
7.  Boiler temperature 400±5 0C  
8.  Stack  details height 82 Mtr 
9.  Type  of fuel used with 

consumption/day and other 
details 

408-432 TPD of Slope 
70-80 TPD of Coal 
10-20 TPD of Husk 

10.  Boiler performance details: 
Including slop and 
subsidiary fuel actual ratio 
achieved  

75% of slope and 25 % of other fuel 

11.  Number of  working days 350 days 
12.  Cleaning  period required As per operation requirement 
13.  Boiler shut  down days 10-15 days 
14.  Boiler steam generation 

(MT/hr) 
40 TPH on current operation (recorded 33.7 TPH 
during visit)  

15.  Steam  pressure & 
temperature of the Boiler 

45Kg/Cm3(g) and 3900C 

16.  Emission control system 
installed in boiler 

ESP 

17.  Frequency of 
cleaning/maintenance 

As per operation requirement 

18.  Quantity of ash generated 
(MT/day) 

90 TPD  

19.  Mode/Method of Ash 
disposal  

From ash Silo to trolley and then sale 
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20.  Details of emission control 
equipments 

ESP Model TE-1 

 
4.1 Observations during the visit on 26.11.2020 by the joint team of CPCB and UPPCB  
 

1. During inspection, the unit was in operation at 140 KLD & effluent treatment systems 
comprises of MEE (integrated), Incineration Boiler & CPU were found operational. 

2. The unit is a molasses based Distillery with an installed production capacity of 250 KLD 
(100 KLD + 150 KLD new) Rectified Spirit (RS)/ENA. Spent wash generation is 420-430 
m3/Day (Slope) and 10KLD from domestic waste & 50-60 KLD from cooling tower.  

3. The unit has 02 nos. of tubewells for groundwater withdrawal and installed water meter on 
both the tube-wells. The Unit has obtained NOC from CGWA for two borewells and valid 
upto 25.12.2020 for the abstraction of groundwater.  

4. During the visit, the 100 KLD capacity distillery (bio-compost based) was found closed & 
sealed in compliance of the UPPCB closure direction dated 30.07.2020 & revocation 
direction dated 10.08.2020 issued under section 32(1) of the Water Act, 1974.   

5. The unit has condensate polishing unit (CPU) for the treatment of MEE condensate & 
spent lees. The CPU comprises of collection tank, PHE, buffer tank, anaerobic digester, 
aeration tank (diffused aeration), secondary clarifier, tube settler, Tertiary clarifier, MGF, 
ACF, Ultra Filtration (UF), and Reverse Osmosis (RO) plant. CPU was found operational 
during the visit.  

6. During the visit, long flexible pipelines were found at CPU (condensate polishing unit) and 
within the unit premises. The Unit shall remove all the flexible pipelines from the unit 
premises as during the UPPCB visit on 21.07.2020, the unit was found discharging into 
the drain through flexible pipelines.  

7. The Joint team collected sample from the CPU/ETP, lagoon and drain (about 1.5 km 
downstream from the unit) and analysis results are tabulated as below:  

Sample Locations Parameters 
pH COD BOD TS TSS TDS 
Lagoon within premises 

Spent-wash stored in lagoon  5.2 184200 62250 208870 --  -- 
CPU/ETP 

MEE Concentrate (to 
Incineration boiler)  

4.5 333600 87000 412100 -- -- 

CPU Inlet  4.4  11079 7860 -- 184 3504 
Secondary Clarifier (Outlet) 7.9  25 2.4  -- 20 1840 
MGF & ACF (Outlet) 8.0 94 11  -- 57 1476 
Ultra-filtration (Outlet) 7.8 47 22 -- BDL 1476 
RO Permeate  5.4 BDL 2.1 -- BDL 116 

Drain sampling 
Mansoorpur Drain  4.5 2392 1268 -- 294 1828 

All values in mg/l except Ph. The Lab Analysis report is annexed at Annexure-7 
  

8. The Unit has slope fired incineration boiler for the management of MEE concentrate 
wherein the MEE concentrate are used as fuel with coal & rice husk. During the visit, 04 
out of 06 feed nozzles/fire gun of boiler were operational. During the visit, the slope was 
being fired @ 6.5 TPH in incineration boiler which is quite low compared to optimum firing 
capacity of 17.5 TPH. The Unit informed that due to some technical problem, the boiler is 
currently running @ 6.5 TPH (slope) and the same is being fixed.  

 



Page 7 of 33 

 

9. The Unit has 05 lagoons/tanks for the storage of spent wash near bio-compost yard within 
the premises and one storage tank at process area. The storage capacity of the 05 
lagoons/tanks is more than the consented storage capacity granted by UPPCB i.e. more 
than 30 days equivalent of effluent generation which is violation of consent condition. All 
the lagoons and tanks were found filled with coloured effluent upto 60%-80% of their 
storage capacity during the visit. Sample analysis of one lagoon showed pH-5.2, BOD-
62,250 mg/l, COD-1,84,200 mg/l, TS-2,08,870 mg/l.  

10. The bio-compost yard was found non-operational during the visit. The covered shed of the 
bio-compost yard was found totally damaged during the visit.  

11. The Unit has installed two piezometers at the bio-compost yard, however as per the 
CPCB guidelines minimum four piezometers are required.  

12. The PTZ cameras installed at the bio compost yard & storage lagoon site needs to be 
suitably relocated to cover the entire bio-compost yard operation and storage lagoon. 

13. Groundwater sample analysis. During the visit groundwater samples were collected 
from the composting yard and some nearby residences/places outside factory premises 
and results are depicted below:   

Sample Locations Parameters 
Colour pH COD TDS NO3-NO3 

Groundwater -1 (near Bio-composting yard) Colourless  7.1 BDL 610 16.7 

Ground water -2 (outside Premises)  Colourless  6.9 BDL 848 33.8 

Ground water -3 (outside Premises)  Colourless  7.3 BDL 538 1.3 

Ground water-4 (outside Premises)  Colourless  7.2 BDL 612 BDL 

BIS Standards IS 10500 : 2012 (Acceptable 
limit) 

05 6.5-8.5 -- 500 45 

BIS Standards IS 10500 : 2012 
(Permissible limit in the absence of alternate 

source)  

15  6.5-8.5 -- 2000  45 

    All values in mg/l except pH and colour (hazen). The Lab Analysis report is annexed at 
Annexure-7.  

 
14. During the visit, no discharge of effluent was observed from the unit premise. Samples 

were collected from different locations and results are depicted above. The total solid 
concentration of the effluent stored in the lagoon is reported to be 208870 mg/l which on 
average comes to 19% solids (avg. w/w basis considering specific gravity of concentrated 
spent wash as 1.1).  

15. The joint team collected water sample from the drain (downstream of the unit). The 
analysis result of the drain showed pH-4.5; BOD-1268 mg/l; COD-2392 mg/l; TSS-294 
mg/l and TDS- 1828 mg/l.  

16. The high BOD & COD and low pH in the drain indicates contamination of the drain 
through industrial discharge. At the upstream side, two industries are located, one is 
Distillery (M/s Sir Shadi Lal) and other is Sugar mill (M/s Dhampur Sugar mill). During the 
visit, the drain was found having substantial amount of sludge also and effluent with high 
BOD/COD & low pH indicates that the industry intermittently discharging untreated 
effluent in this drain. The drain requires to be de-sludge at least 3 km from the unit in a 
scientific manner and cost of the de-sludging & its disposal shall be borne by the industry.   
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17. The Environmental Clearance (EC) for expansion in Molasses based Distillery (100 KLD 
to 250 KLD) was issued by MoEF&CC vide letter dated 07.01.2020 (Annexure-8) to the 
unit and as per the EC condition no. 6 “The concentrated spent wash is being used in the 
plant for bio-composting. Bio-composting shall be stopped and incineration route will be 
adopted within one year”. As per the EC condition no. 10 (iv) “concentrated spent wash 
shall be incinerated and not to be released in open space. The existing unit shall install 
incineration boiler within one year to ensure complete incineration in place of bio-
composting”.  

 
4.2  Assessment of Environmental Compensation (EC)  

 
As per the CPCBs methodology for assessing Environmental Compensation (EC), 
following formula derived for calculation of Environmental Compensation:   

 

EC=PI x N x R x S x LF  

Where,   
EC is Environmental Compensation in rupees  
PI= Pollution Index of industrial sector = 80 (for red category)  
N = Number of days of violation took place  
R = A factor in Rupees for EC = 250 (from 100 – 500)  
S = Factor for scale of operation; = 1.5 (1.5 for large unit)  
LF = Location factor = 1.0 (1 for less than 1 million population of town) 
 
EC = 80 X 250 X 1.5 = Rs.30,000/- per day  

During the UPPCB visit on 21.07.2020, the unit was found violating the ZLD condition and 
prescribed standard. Based on the inspection report, the unit was closed down by the 
UPPCB vide direction dated 30.07.2020 and also imposed an Environmental 
Compensation (EC) of Rs. 3.00 Lakhs @Rs. 30,000/- per day to the distillery unit.  

 
During the joint visit of CPCB and UPPCB on 26.11.2020, the unit has been found 
violating the UPPCB consent condition and drain condition shows contamination /pollution 
of local drain.  
 
UPPCB had already imposed E.C. against the unit from the 21.07.2020 to 30.07.2020 (10 
days) for non-compliance and the E.C. has been recovered from the industry for Rs.3.00 
Lakhs. Further, in compliance of the closure order issued by UPPCB, the whole industrial 
production was closed from 30.07.2020 to 10.08.2020.  
 
Hence, E.C. to be imposed on industry after revoking of closure order (commencement of 
industrial production) for 108 days i.e. from 11.08.2020 to 26.11.2020.  

 
   EC = Rs.30,000/- x 108 days   = Rs. 32.40 Lakhs 
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4.3 Conclusion of the joint team of CPCB and UPPCB  
 

The Unit has two distillation plant (100 KLD + 150 KLD) for the manufacturing of 
RS/ENA/Ethanol. Presently, the 100 KLD plant (bio-compost based) is closed by the unit 
in compliance of the UPPCB direction dated 30.07.2020 and 10.08.2020. The Unit is 
operating its 150 KLD distillery plant (based on slope fired incineration boiler). The Unit-
150 KLD has installed CPU (Condensate Polishing Unit) for the treatment of MEE 
condensate & spentless and has incineration boiler (slope fired) for the treatment of MEE 
concentrate. The CPU was found operational during the visit.  

 
The Unit has 05 lagoons/tanks near bio-compost yard wherein untreated coloured effluent 
is stored and storage capacity of the lagoons is more than the consented storage capacity 
i.e. 30 days equivalent of production in case of bio-composting and 07 days equivalent in 
case of incineration thus violating the consent condition. The bio-compost yard does not 
have adequate number of piezometers with groundwater monitoring facility and PTZ 
camera requires to be relocated. As per the condition no. 10 (iv) of EC issued by 
MoEF&CC dated 07.01.2020, “the existing unit shall install incineration boiler within one 
year to ensure complete incineration in place of bio-composting”.  

 
UPPCB, RO, Muzaffarnagar officials visited the unit on 21.07.2020, 27.07.2020, 
28.07.2020 and it was observed that the unit is discharging untreated effluent through 
flexible pipelines into the drain. UPPCB vide direction dated 30.7.2020 closed down the 
Unit. UPPCB vide direction dated 10.08.2020 directed to operate its 150 KLD plant 
(incineration based) & 100 KLD plant (bio-compost based) to remain closed and imposed 
an Environmental Compensation of Rs.3.00 Lakhs @Rs.30,000/ per day.  

 
During the joint visit of CPCB and UPPCB on 26.11.2020, the drain water quality results 
showed high BOD /COD value and low pH indicating industrial discharge resulting into 
contamination of the drain which meets Kali River (West) onwards and Kali River (West) is 
a tributary of Hindon River. The drain was carrying substantial amount of sludge which 
requires to be de-sludge upto 3 km and cost should be borne by the industry. During the 
joint visit, no effluent discharge from the unit premises was found, however, considering 
the presence of polluted /contaminated drain, 05 lagoons/tanks filled with untreated 
coloured effluent more than consented storage capacity, presence of flexible pipelines 
within the premises and past UPPCB visit report regarding untreated effluent discharge 
into the drain through flexible pipelines, it indicates that the unit intermittently discharge 
their untreated effluent into the drain which poses a serious threat to the surrounding 
environment and River Hindon water quality.  
 
The Environmental compensation (EC) may be levied to the distillery unit as per the 
methodology adopted by CPCB in compliance of Hon’ble NGT order. As per the formula 
derived for environmental compensation by CPCB, the total environmental compensation 
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amount calculated is Rs.32.40 Lakhs @ Rs.30,000/-per day for the non-compliance 
period (11.08.2020 to 26.11.2020).  

The large amount of coloured effluent stored in the 05 lagoons / old tanks requires to be 
dispose of through MEE & Incineration boiler and lagoon needs to be dismantled by the 
unit so as to restrict the storage capacity of lagoon/tanks as per consent condition.  

05.  Recommendations:  
 

Based on the UPPCB’s inspections and CPCB & UPPCB’s joint visit on 26.11.2020, 
following are recommended for compliance:   

 
1. The Unit should not operate 100 KLD plant (based on bio-composting facility) in 

compliance of UPPCB’s directions and bio-composting should remain closed.  

2. The Unit should restrict the production capacity of 150 KLD plant to 75 KLD (i.e. 50% 
capacity) till compliance of the following and should submit the excise production 
certificate to UPPCB on monthly basis.  

1) The Unit should treat the coloured effluent stored in the lagoons/tanks through MEE 
and incineration boiler and shall empty the lagoons / tanks and thereafter dismantle 
them in a scientific manner.  

2) The Unit should restrict the storage capacity of concentrated spent wash to maximum 
permitted 07 days equivalent of its generation for incineration purpose. 

3) The Unit shall deposit Environmental Compensation of Rs.32.40 Lakhs for the period 
of 108 days (11.08.2020 to 26.11.2020).  

4) The Unit should provide environmental data display board at the entrance gate and 
shall regularly update the data.  

5) The Unit should install flow-meter at the outlet of MEE-Condensate with totalizer and 
shall maintain the logbook for MEE Condensate & Concentrate.   

6) The Unit should obtain Authorisation under Hazardous and other Waste Rues, 2016 
from UPPCB.  

7) The Unit shall remove all the flexible pipelines from the premises immediately.  
 

 

3. The Unit should de-sludge the drain at least upto 03 Km down and the sludge shall be 
dispose off in a scientific manner.  

 

Inspection team:  

 
  

 
Kamlesh Singh, 
Scientist E, CPCB, 
Delhi  

Ankit Singh,   
RO, UPPCB, 
Muzaffarnagar, UP 

Vipul Kumar,  
JE, UPPCB, 
Muzaffarnagar 

Kuldeep Singh  
RA-I CPCB, Delhi  
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Photograph taken during inspection of M/s Sir Shadilal Distillery & Chemical Works 
Mansurpur, Muzaffarnagar, Uttar Pradesh 

 
Pic-1:No Environmental Data Display Board 

at the entry gate 
 

Pic-2:Mansoorpur Drain  

 
Pic-3: Drain near boundary wall of DSM 

Sugar mill  

 
Pic-4: Abandoned Bio-compost Yard with 

damage covered shed 
 

 
Pic-5: Flexible pipeline within the premise  

Pic-6:Flexible pipes lying in CPU Area 
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Pic-7: Abandoned MEE Concentrate Storage 

Tank-1  

 
Pic-8: Abandoned Storage tank-2 filled with 

Bio-methanated spent-wash 

 
Pic-9: Spent-wash Storage lagoon/tank-3 

 
Pic-10: Spent-wash Storage lagoon/tank-4 

 
Pic-11:Abandoned area/Lagoon filled with 

dry sludge /ash  

 
Pic-12: Slope fired Guns in Incinerator Boiler 

 
Pic-13:  Anaerobic Digester at CPU  

 
Pic-14:Incineration Boiler for 150 KLD plant  
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